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SHRI Y. B. CHAVA1'<: "ntirely 
agree with the hon. member that the 
problems of the border m eas like Hi-
machal Pradesh are very important, 
a!!d ali/ activities of this type there 
will 1. ~ taken very serious note 01. 
In this matter, we are in Contact 
with tnl! administration of the Union 
Territory and will give them all 
a:;sistancc necessary. 

.:JR. RANEN SE~: Is;t known 
to the Central Government that in 
the Srikakulam district in the name 
01 tighling Naxulites, unarmed peuple 
arE' b"jng arrested by the local police 
and summarily shot dead? Is it a 
fact that this complaint was made 
not oniy by the General Secretary 
0f the CPI to the Government of 
India but also by some important 
local persons to the State Govern-
:l1t'nt and the Central Government? 
If so, have the Central Government 
Or the Home Ministry decided to 
make any inquiry in this regard ar.d 
find wi the truth? 
SHRI Y. B. CHAVAN: We are in 
touch with the State Government in 
this mlitter; they have kept us in-
formed of what is happening there. 
There is no doubt that there is a 
violent campaign of extremist acti-
vity there. Srikakul.lm is rather a 
hotbed of extremist activity. I am 
glad the Andhra Pradesh Government 
are taking very firm action in this 
regard. 

SHRI V ASUDEV AN NAIR: The 
,!uestion was whether innocent people 
have l;een shot "ilead summarily. 

SHRI Y. B" CH-\VAli:: Th,.t io not 
mv information. 

SHRI P. VE::-;KATASUBBAIAH: 
May I know whether Government 
; "'ve been able to draw a line between 
:'-:'1."0 thh'igS: the naxalite movement 
'·.lbverting the government establish-
rd by law and the movement explo-
iting: th, socio-economic grievances 
D' the people. I would liKe to point 
out thHt these activities are mostly 
confined to West Bengal. BastaI'. 
Khammam and Srikakulam where 
tl>ere "re tribal populations where 
the si}('io-economi~ backwardness of 
the people has been exploited for 

lonf. Will the Minister be allie tv 
draw a distinction between theSe two 
things and see these are tackled 
differently so that this may not be 
given a bad name and hanged? 

SHRI Y. B. CHAVAN: I entirely 
agree with the hon. member. I my-
s('If mentioned this matter because 
.hese things thrive on ce:"tain genuine 
grievances of the people; particularly 
the present 1~rl)blen\:3. agriculturaj 
problems and tribal problems have 
been e".-ploited by these groups. 
Therefore I said that in such cases 
the remedy is to remove the causes 
of frustration by promoting proper 
economic and social measures. In 
Our communications with the State 
Governments, we are emphasising this 
particular point. I can say, certainly 
a line of distinction has to be ,irawn. 

Recommendations of CoordiDatiOD 
Committee set up to look into the 

grievances of Members of 
regular services 

·S15. SHRI YAJNA DATT 
SHARMA: 

SHRI P. C. ADICHAN: 
SHRI HARDA Y AL 

DEVGUN: 
Will the Minister of HOME AF-

FAIRS be pleased to statc 
(a) the recommendatio;,,, cf the 

Coordination Committee willon was 
set up by Government to look mto (ne 
grievances of Members of the regular 
services and suggest remedial mea-
sures; 

(b) the recommendations which 
have been a:'cepted by GovernlT'er.t 
and the recommendations which have 
not been areeptej by Govecnment; 

(e) 1h" numbcT of Ass;stants who 
had put in 20 years of service in the 
Assistants Grade as on 1st January. 
1969 and til" n"mber out of them who 
are reC'civin~ maximum pay; and 

(d) the stcps taken by Government 
to remOVe stagnation in the Assistan-
t.,' grade? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME A.F-
FAIRS (SHRI VIDYA CHARAN 
SHUKLA): (a) and (b). The Co-
ordinating Committee has, so 
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far :;:..<~:~niHcJ. two reports. The first 
report relates to Section Officers' 
Graue. To -remedy constanL dep.:ecia~ 

t':cr: ':'11 the seniority of p.'v':GJted 
Se..;l;on (.l~h:. TS e\'e:r ... ; tilne direc:. re-
cl'ui! Seciiun Officers are appointed to 
the grade, 1he CJmn1itt'~e rpcommei1-
de:! t~'iat di :!c. Tecruit~nent to the 
gr3.de s!10u!d be made to the Select 
List 1.(' against temporary Val.:aiicie.::; 
and n0t again.;;;t permane:l~ v2cancies. 

The reCOIDlTICnaa!iol1 1:1 t:h~ second 
repon concerns improvemen~ ul the 
promotion prospects of tho", Assis-
tants who have put in long Ye.:lrs of 
service in that g:·adc. For this pur-
pose, the Committee recommended 
fixation of quota of promotion posts in 
the Section Officers' G,·ade. tf) be fil-
led by Assistants with longest years 
of service in the grade for a specified 
period. 

The recommendations are under 
consideration of Government. 

(c) 1134 and 588 respectively. 
(d) The recommendation of the 

Co-ordinating Committee in regard to 
Assistants is under consideration in 
consultation with the Union Public 
Se-vice Commission. 
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